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 PAPERS LAID  ON  THE  TABLE

 [English]  .-

 Statement  correcting  reply  to  unstarred
 Question  No.  38  dated  20.11.S1re.  re-

 vamping  of  anti-poverty  programmes  and
 the  reasons for  delay  In  correcting  the

 weply

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  PLANNING  AND
 PROGRAMME  IMPLEMENTATION  (SHRI
 H.R.  BHARDWAJ):  I'beg to  lay on  the  Table
 a  statement  (Hindi  and  English  versions)  (i)
 correcting  the  reply  given  on  the  20th  No-
 vember,  1991  to  Unstarred  Question  No.38
 by  Shri  -  0.  Chavan, M.P.  regarding
 revamping  of  anti-poverty  programmes  and
 (il)  tre  reasons  for  delay  in  correcting  the
 reply.  [placed  in  the  brary  See  No.  LT-
 1438/92)

 Review  on  the  Working  of  and  Annual
 Report  of  Council  for  Leather  Exports,
 Madras,  for  1990-91  etc.  and  Memoran-
 dum  of  Unde  Between  the
 MMTC  Ltd.  and  the  Ministry  of  Com-

 merce  for  1991-92.

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  COMMERCE  (SHRI  P.
 CHIDAMBARAM):  Ibegto lay  onthe  Table—

 (1)  (1)  -  copy  of  the  Annual  report
 (Hindi  and  Eng&sh  versions)
 of  the  Council  for  Leather  Ex-
 ports,  Madras,  for  the  year
 1990-91  along  with  Audited
 Accounts.

 (Il)  A  copy  of  the  Review  (Hindi
 and  English  versions)  show-
 ing  reasons  for  delay  in  laying
 the  papers  mentioned  at  (1)
 above.

 (2)  -  statement  (Hindi  and  English
 versions) showing  reason  for  de-
 fay  in  laying  the  papers  mentioned

 ——
 16,  1913

 (SAKA)
 (1)  above.  iplacedin  trary  See

 No.  LT-1439/92]
 लि

 (3)  A  copy  of  the  Memorandum  of
 Understanding  between  the
 Minirais  and  Metals  Trading  Cor-
 poration  of  india  Limited  and  the

 of  Commerce,  Govem-
 ment  of  india  for  the  year  1991-92
 (Hindi  and  English  versions).
 [placed  in  Ibrary  See  No.  LT-
 144092]

 Reviews  on  the  Working  of  and  Annual
 Reports  of  Birds  Jute  and  Export  Lim-
 Red;  Calcutta  and  Central  Cottage  indus-
 tries  Corporation  of  India  Ltd;  New  Deihi

 for  1990-91  etc.

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  TEXTILES  (SHRI  ASHOK
 GEHLOT):  |  beg  to  lay  on  the  Table—

 (1)  A  copy  each  of  the  following  pa- _*
 pers  (Hindi  and  .  versions)

 under  sub-section (1)  of  section
 619A  of  the  companies  Act,  1956:

 (a)
 Ee  ant  Gi  un  bon on  the  working of  the  Birds

 Jute  and  Exports  Limited,
 Calcutta,  for  the  year  1990-
 91.

 (i)  Annual Report  of  the  Burds

 No.  LT-  1441/92]

 (b)
 One

 by  the  Government


